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The House met at eleven of the
¢lock, Mr, Chairman in the Chair,

ORAL ANSWERS TO QUESTIONS

Smoke meters jp buses

* *101. SHRI SANTOSH BAGRODIA:

Wili the Minister of SURFACE
TEANSPORT be pleased to state
whether Government have any pro-
posal under its consideration to instal
sm.oke nieters in public and private
buses plying all over the country?

"''HE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH PI-
“0T): No, Sir. Smoke-meter is not
aeant to be installed in g bus. It
is an instrument to measure smoke
density of exhaust gases emitted from
tall-pipeg of diesel vehicles and this
is done when the vehicle is stationery
at testing sites, depots, workshops,

SHRI SANTOSH BAGRODIA: Me,
“’vairmap, Sir, cities are so much
. olluted due to various factorg in-
cluding factories and automobiles uf
all kinds. In fact there is medical
advice that one should go outside the
cities for proper breathing. It is not
a Tuxucy but a must for the health
of city-dwellers to  have a smoke-
ma*ter at least at the ..road crossings
to -est the level of pollution, Does the
Government have any plans what-
soever to reduce the pollution level
in citizs due to automobiles, and if
Bo. what are they?

SHRI RAJESH PILOT: My, Chair-
man_ S, this medical advice is not
qnly whepn we g0 about in the cities
but it is alsg when we are, in our
horaes, The Government has taken
up the subject very seriously. ’Am'l
in the last Transport Developmen®

Council, we have dicusseq with all

the Transpo.* Ministers and accord-
ingly we wrote to all the State Go-
vernments. Utifortunately, Sir, this
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to Questions 2
becomes g State subject under the
present Motor Vehicles Act, Under
Clau.e 70, it is the State Gov-
ernment which has to control the
traffic and put restriction gn traftic.
Now, we have taken up to amend our
Motor Vehicles Act where it will be
compu.£0ry on State Governments o
regulate their traffic and implement
the syslem and implement the various
schemes which are formulateg by the
Central  Government. Thig Motor
Vehicles Act i likely to come up
soon in the House,

SHRI JAGESH DESAI: Mr. Chair-
aman, £ir, especially ip big cities, at
the time of peak hours at the majur
crossings, because of req signal ‘the
traffic is at a standstil and some-
times .even hundreds of vehicles are
there and the pedestrians cannot cross
because of the red signal. And the
smoke which is emitted by these
vehicles is to such ap extent thag it
is noy even possible to breathe and
even your sight is impaired. For tnig
purpose, I want to know whether the
Government will consider the sug-

gestion of taking a tesy of all the
vehicles every year, so that this
menace iy reduced. Sir, in Bombay
they have introduced a system, and

by that there is some kind of relief.
I want 16 know whether the Govern-
ment is considering that this type of
test ig taukep in al] the citieg so that
this mensace can b# reduced and
wheth:r the Government hus given
this kind of directive to all the States,

SHR! RAJESH PILOT: Sir, as I
have mentioned earlier, T do share
the feehings of the hon. Member. Tt
ig a vory important sector whers we
have got to pay attention. And
Government is, accordingly, coming
out with a legislation where we can
implement these measures, We wrote
to alr the State Governments. Some
States have imp'emented. Maharash-
tra is one of them. Xarnataka is oae
of them who are taking these steps.
But somqe of the States have rof
really ccme up to that expectation’
which we expected to implement all
these steps to improve the ...
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AN HON, MEHBER;: What about
Delhi?

SHRI RAJESH PILOT: Delhi Iis
one of the States which has not taken
the steps. But for our organisatian
like tha DTC which is directly under
the Government. We have taken a lot
of steps. ' But I assure the House that
we are coming up with the legisla-
tion ouly when the Government is
feeling sg much concerned about this
that we must take strict measures
and make sure that uniform law is
there t£li over the country. We do
not leave out any State that Maha-
rashtra doeg not or Karnataka dnes
not or UP does not., We will have a
uniform law all over the country
where we can keep the environment
¢lean for the country,
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to Questiong 4

SHRI NIRMAL CHATTERJEE:
Sir, I want to be assured by the hon.
Minister that smoke nuisance, pollu-
tion emitted by buses, is much more
harmful than the pollution caused by
smoking, cigarettes, pipes or bi-
dis. Can he assure me that smoking
ie much less dangerous than the.
emission of smoke by buses?

SHRI RAJESH PILOT: A suitabl®®
answer can be given to this techni-
cal question by my colleague, Nara-
simharaoji.

SHRI P. V. NARASIMHA RAO:
Hon. Member should know thag
smoking can cause cancer,

SHRI BIR BHADRA PRATAR

"SINGH: 8Sir, may I inform the Hon.

Minister that this menace is not the
subject matter of the Motor Vehi-
cles Act. This menace is causeq be-
cause of the growth of road trans.
port. So, we have to think seriously
about that aspect of the prob'em.
After all, oqur laws were framed af
a time when road transport was
much less. Therefgre, although the
vehicle mentioned is only ‘buses’, bug
1 say, trucks, tempo: and several
other kinds ot vehicles that have
been introduced in the = cities, they
have made the life of the city-dwel-
ler hell. One hon. Member suggested
the installation of smoke meters. May
I know from the Hon. Minister whaf
steps ‘are beine. taken to curb this
nui~ance? Un'ess we take re-
course to suitable devices to curl
smoke pollution, no amount of am.
endment in the law wil] solve the
problem.

MR. CHATRMAN: What js your
question?

SHRI BIR  'BHADRA PRATANB
SINGH: What are the devices tha#
could be fitted in all kinds of vehi-
cles so that emission of smoke by
them can be curtailed?
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SHRI RAJESH PILOT: There are

two ways of . removing these prob-
lems. One is to deal with this .prob-
lem at the stage of manufacture
ic. the root cause. We have written
to the Ministry of Industry and we
have given them guggestions that at
the manufacturing stage itself mea.
sures should be taken by which this
problem is solved. This one is al-
ready existing. Then under the Mo-
tor Vehicles Act we will put more
restrictions ‘and we are putting in
other types of restrictions and some
research is also being carried out by
the Central Institute of Roag Trans-
port to see how this pollution ean be
reduced. We are sending these sug-
gestions to the State  Government.
We are very much concerned about
it and the Government ig taking
whatever strictest measures can be
taken in thig direction. )

SHRI G. SWAMINATHAN; Imple.
meantation of whatever laws are there
is all right. But in other countries
they are not allowing either buses or
- Jorries or private cars on the roads
after a certam period of life-span.
We find that in India some of the
Jorries, buses and other kindg of vehi-
cles are so old that they are emitting
huge quantity of smoke. And espe-
cially in Delhi buses are s, old that
most of the smoke is coming out of
these buses. Will the - Government
try to have a sort of time limitation
for these buses and lorries and
trucks?

SHRI RAJESH PILOT: Sir, this
fs one of the suggestions which we
gent al] over the country. We sent
guggestions to the State Governments
angd transport operators. Thig is one
of the suggestions that has come,
that we must limit the age of the
vehicle. And, it ig a fact that when
thz vehicle becomes old it  creates
more smoke and more problem for
the environment. Now, T am  soon
coming with my suggestions before
the House and whatever the House
approves, we Wwill make the provision
in the Act.
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to Questions 6

AN HON. MEMBER: Is it applies |
able to Membgys of Parliament alsol

*102. [The questioner (Shri Rainik
Ranjan Sahu) was dbsent. For ans
wer, vide col. 32-34 infra.]

Setting up of Bal Bhawans in State
Capitals

*103. SHRI V. RAMANATHANY -
Will the Minister of HUMAN RE.
SOURCES DEVELOPMENT be plea-
sed to state: ‘

(a) “whether Government are com~
sidering proposals to help get up Bal
Bhawans in  State capitals with
Central assistance; and

the details

(by it so, what are
thereof?

THE MINISTER OF STATE IN-
THE DEPARTMENT OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN .RESOURCE DLVELOP-
MENT (SHRIMATI KRISHNA
SAHI): (a) No, Sir. '

(b) Does not arise,

.

SHRI V. RAMANATHAN: May J¥ -
know how many Bal Bhawang are
run in India with Central assistance
and in which cities are they located
and what is the criteria under which
financial assistance is provided to
these institutions?
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SHRI V. /RAMANATHAN: What is
the criteria under which Central assis«
tance is provided?

CHATTERJEE:
differen®

SHRI = NIRMAL
What is their number in
States?



